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HARYANA STATE POLLUTION
CONTROL BOARD

Faridabad Region, Opp. Hewo Appmt., Sector-
16A, Faridabad

Email: hspcbrofr@gmail.com Website:
www.hspcb.gov.in

No/HSPCB/FR/2025/965-67
To

The Commissioner,
Municipal Corporation, Faridabad

The District Town Planner, (P)
Town and Country Planning Department, Faridabad

ARVANA STATE

Dated: 18/09/2025

Sub: Compliance with directions to clarify land use status of the

area in question - Residential or Industrial - and

permissibility of industrial activity therein.

Ref: Hon'ble NGT Order dated 09.09.2025.

In this regard, it is submitted that, as per the directions of the

Hon'ble National Green Tribunal (NGT) in its order dated 09.09.2025, a

clarification is required on whether the unit M/s Escorts Kubo
ta India Pvt. Ltd,

located at 18/4 Mathura Road, Faridabad (Latitude: 28
.389323, Longitude:

77.314083), located within a residential or industrial zone/area.

In view of the above, you are kindly requested to clarify the lan
d

use status of the said area-that is, whether it falls under a residential or

industrial area-along with the relevant supporting 
documents. So that the

same may be compiled and submitted before t
he Hon'ble NGT in compliance

with its directions.

DA/ Copy of order dated 0
9.09.2025.

No/HSPCB/FR/2025/

Regional Officer
Faridabad Region20

Dated:

A copy of above is forwarded to the Deputy Commissioner, Fa
ridabad

for information and necessary
 action please.

Regional Officer
Faridabad Region
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To

Office of The Deputy Commissioner, Faridabad
Mini Secretariat, Sector-12, Faridabad

Office Phone:- 0129-2227936, 2226604, Email ld - dcfbd@hry.nic.in

Subject:

1. Commissioner, Municipal Corporation, Faridabad.
2. District Town Planner, (P) Town and Country Planning Department,

Faridabad.

No. LFA/ 4016-17 /G-II/2025 Dated:- 08-10-2025

Compliance with directions to clarify land use status of the area in
question- Residential or Industrial - and permissibility of industrial
activity therein.

Hon'ble NGT Order dated 09.09.2025.

Please find enclosed herewith a copy of letter No. HSPCB/FR/2025/965-
67 dated 18.09.2025 received from RO, Haryana State Pollution Control Board,
Faridabad.

You are requested to kindly clarify the land use status of the unit M/s
Escorts Kubota India Pvt. Ltd, 18/4 Mathura Road, Faridabad (Latitude: 28.389323,
Longitude: 77.314083), located within a residential or industrial zone/area to RO,
HSPCB, Faridabad under intimation to this office, so that the same may be complied
and submitted before the Hon'ble NGT to comply with the directions in this regard.

This may kindly treated as most urgent.
Encl: As above.

for Deputy Commissioner,
Faridabad

Endrst No. LFA/ 4018 IG-I2025 Dated: 8-10-2025

A copy is forwarded to RO, HSPCB, Faridabad for information and

necessary action please.

for Deputy CommissCommissioner,

Faridabad.

Office- 1st -2nd Floor, Mini Secretariat, Sector-12, Faridabad.

कार्यालय प्रथम व द्वितीय तल, लघु सचिवालय, सैक्टर-12, फरीदाबाद।
ENGLISH LETTER 2025
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